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Order of The Tribunal 

  Mr.N.R.Routray, learned counsel appearing 
on behalf of learned counsel for the applicant 
files a memo stating that he does not want to 
press this OA as it has become infructuous. 

 

Mr.J.K.Nayak, learned counsel for the 
respondents is present. 

 

Accordingly the OA is disposed of as having 
become infructuous. No order as to costs. 
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